
N".-l\6/ A : The Officers named in Column No.2 of the table given below are transferred and posted as

Principal District & Sessions Judges of the Districts, as mentioned in Column No.3 of the table:-

By order of the Court/-
Sd/- Manoi Prasad
Registrar Ceneral

Memo. No. J.6tl'1.yorru. ... Dated Ranchi, the 08th April, 2025

Copy forwarded to the Principal Secretary, Department of Personnel, Aclministrat.ive Reforms &

Rajbhasa, Covt. ofJharkhand, Ranchi / the Principal Secretary, Law Qudicial) Department, Government of

Jharkhand, Ranchi / the Accountant General (A&E), Jharkhand, Ranchi/ the Central Project Co-ordinator, e-

Courts Proiect, High Court of Jharkhancl, Ranchi with a request to take necessary steps for uploading in the

official website of this Court/ the Principal District & Sessions Judge, Jamshedpur, Daltonganj, Giridih

including the Judicial comnrissioner, Ranchi & the Officers concerned for inforrnation and needful.

I{egistraa^,t
at}.rr

Sl.No Name of the Officers with designation and
present place of posting

New place of posting as

I a

1 Mr. Anil Kumar Mishra No. 1,

Principal District & Sessions Judge,

Jamshedpur

judicial Commissioner, Ranchi.

2. Mr. Diwakar Pandey,
judicial Commissioner,
Ranchi.

Principal Dishict & Sessions |udge,
Daltonganj.

3 Mr.Arvind Kumar Pandey,

Principal District & Sessions Judge,
Giridih.

Principal Dishict & Sessions Judge,

Jamshedpur.

HIGH COURT OF IHARKHAND, RANCHI
NOTIFICATION

THE O8'h APRIL, 2025



No. I I t /A : The services of the Officers named in Column No.2 of the table Biven below are recalled from

the State Government and on their repatriation to the parent department, they are transferred and posted as

Principal District & Sessions Judges of the Districts, as mentioned in Column No.3 of the table:-

By order of the Court/-
Sd/- Manoi Prasad
Registrar General

Copy forwarded to the Principal Secretary, Department of Personnel, Administrative Reforms &

Rajbhasa, Govt. of Jharkhand, Ranchi / the Principal Secretary, I-aw (Judicial) Department, Govemment of

Jharkhand, Ranchi / the Accountant General (A&E), Jharkhand, Ranchi/ the Central Proiect Co-ordinator, e-

Courb Proiect, High Court of Jharkhand, Ranchi with a request to take necessary steps for uploading in the

official website of this Court/ the Principal Dishict & Sessions Judge, Ramgarh, Hazaribagh, Giridih,

Jamshedpur & Godda and the Officers concerned for information and needful.

Registrar

€( \"f

Sl.No. Name of the Officcrs with designation and
present place of postinB

New place of posting as

1 ) 3

"l Mr. Sanjay Kumar No. 1,

Principal Judge, Family Court,
Ramgarh

Principal
Ramgarh

District & Sessions ludge,

2 Mr. Martand Pratap Mishra,

Principal Judge, Family Court,
I Iazaribagh

Principal District & Sessions judge,
Giridih

Mr. Ramesh Kumar,
Presiding Officer, Labour Court,

Jamshcdpur

Principal
Goclda

District & Sessions Judge,

HIGH COURT OF IHARKHAND. RANCHI
NOTIFICATION

THE OSth APRIL. 2025

Memo. No. ..\63.S-/Apptt. ........................... Dated Ranchi. the 08th APril.2025

3.



HICII COURT OF Il I ARKI{AND, RANCTII

NOTIFICATION

.T}IE 8thAPI{IL, 2025

No.\\8 e: The officers named in Column No.2 of the table given below are transferrecl ancl posted as

District & Additional sessions Judges of the Districts, as mentioned in column No.3 of the table:-

L) istrict & Addirional Sessions JurlgJ
Ciridih

Addt Judl. Commissioner, Ranclri

Additional Judicial

Ranchi

SI Name of the Officer with present place of posting Place of posting on transfer/ vested with

the powers

2 3

I Mr. Pawan Kumar No.l,

District & Additional Sessions Judge, Bokaro

District & Additional Sessions Judge,

Daltonganj

District & Additional Sessions Juclge, Bermo at

Tenughat (Bokaro)

Mr. Anil Kumar no.2,

3 Mr. Braj Kishore Pancley No.2,

District & Adclifional Sessions Judge-cunr-Spl. Judge,

LanclAcq., llazaribagh

District & Additional Sessions Judge,

Deoghar

District & Adctitional Sessions Judgc,

Seraikella-Kharsawan

4 Mr. Dharmencl ra Kumar Singh,

District & Additional Sessions Judge, Dumka

District & Adclitional Sessions Judge,

Flazaribagh

5

Special Judge POCSO Act, Dhanbact

Mr. Prabha kar Singh,

District & Additional Sessions.[udge, Ghatshila

flamshedpur)

Mr. Kamlesh Ku nrar Shukla,

District & Additional Sessions Judge,

Hazaribagh

District & Adclitional Sessions .fudgc,

Dhanbad

District & Adtlitional Sessions Judge, Jamsheclpur

Mr. Nishant Ku nrar, Additional Juclicial

Ranchi

Commissioner,

tl

Distt. & Addl. Sessions Judge-cum-p.O., MVACT,

Hazaribagh

Mr. Deepak Malik,

Dishict & Ackll. Sessions Judge, Jarnsheclpur

Secretaly, High Court Legal Services Conlnlittee, Ranchi

Mr. AbhasVernra.

Mr. Itavi Shankar Mishra.

istrict & Additional Sessions Judgr,.

istrict & Addl. Sessions ludge,

Additional Sessions Judge,,

Giridih

D

D

District &

Seraikella, Kharsawan.

Hazaribagh
r0.

11

Addl. Jutll. Conrnrissioner, Ranchi

Mr. Madhu reslr Ku rnar Ve'rnra,

'12

District & Additional Sessions Judge, Maclhupur

(Deoghar)

Mr. ShyanrNandan Tiwari,

13.

District & Additional Sessions Judge, Dhanbad

Mr. Kuldeep,
Conrmissioner,

No.

I

2.

9.



14. Mr. N iraj Kurtrar Visl'rwakarnra,

District & Additional Sessions Judge-cum Special Judge

ACB, Dhanbad

District & Additional Sessions Judge,

Codtla

't5 Mr. Manish,

Adcll. judl. Commissioner-cunr-P.O MVACI', Ranchi

District & Additional Sessions Judge,

Dhanbad

l6 Mrs. Kusum Kunrari,

District & Additional Sessions .f udge, Ramgarh

District & Additional Sessions Judge,

Ilazaribagh

17. Mr. Vishal Srivastava,

Addl, Judl. Commissioner-cum-Spl. Judge CBI (AHD

Scam), Ranchi

18 Mr. Akhilesh Kumar Tiwari,

District & Addl. Sessions Judge, Lohardaga

Atlclt. Jucll. Commissioner, Ranchi

19 Mr. Shwaymbhu,

District & Additional Sessions Judge, Dhanbad

20. Mr. Vishal Kumar,

Special Judge, POCSO Act, Haz.aribagh

District & Addl. Sessions Judge,

Lohardaga

Dishict & Addl. Sessions Judge, Giridih

21 Md. Asif Equbal,

Special Judge, POCSO Act, Ranchi

District & Additional Sessions ludge,

Flazaribagh

22. Mr. Birendra Kumar Srivastava,

Special ludge, POCSO Act, Sahebganj

Additional

Ranchi

Judicial Commissioner,

23

District & Additional Sessions Judge-cunr-Special Juclge,

CBI, Dhanbad

Mr. Rajni Kant Pathak, District & Additional Sessions Judge,

Sahebganj

Mr. Viiay Kumar Srivastava,

District & Additional Sessions Judge, Deoghar

25

District & Additional Sessions Judge-cu nr-special Court,

Elected MP MLA, Chaibasa

Mr. Surya BhushanOjha,

26

District & Additional Sessions Judge-cunl-Special Court
Elected MP MLA, Daltonganj

Mr. Virrod Kumar. Singh,

ishict & Additional Sessions Judge,

District & Adclirional Sessions Judge,

Deoghar

District & Additional Sessions Ju<ige,

Dharrbad

Chaibasa

I)

27

Addl. Judl. Commissioner-cum-Spl. Juctge CBI (Other

than AHD), Ranchi

Mr.Prabhat Kumar Sharnra, istrict & Additional Sessions Judge,

Carhwa

I)

28 Mr. Sunil Dutta Dwivedi,

Adclitional .f udicial Contmissioner. Ranchi

istrict & Additional Sessions .fudge,

Latchar

I)

29.

District & Addl. Sessior.rs Judge-cum-special Juclge

Offences Under SC & ST Act, Hazaribagh

Mrs. Kashika M. Prasad, Addl. Sessions Judge, DumkaDistrict &

30

District & Additional Sessions Juclge, Chaibasa

Mr. Tarun Kumar, istrict & Additional Sessions Judgc,I)

[lazaribagh

31

Acldl. Jucll. Commissioner-cum-Spl. Judge CBI (Other

than AHD), Ranchi

Mr. Sachinclra Birua, istrict & Additional Sessions judge,

Ghatshila (Jamshedpur)

I)

Dishict & Additional Sessions Judge,

Ramgarh



32. Mr. Sanjay Kumar Singh No.lII,

District & Additional Sessions Judge, Dhanbad

District & Adctitional Sessions Judge,

Gumla

33 Mr. Manish Ranjan,

Addl. ludl. Conmissioner-cum-Special Judge Offences

Under SC & ST Act, Ranchi

District & Additional Sessions Juclge,

Dhanbad

Mr'. Yashwant Prakash,

Special Judge POCSO Act, Giriclih

Addl. Judl. Commissioner, Ranchi

35 Mr. Abhimanyu Kumar,

Special Judge, POCSO Act, Daltonganj

Ailtll. Juctl. Comntissioner, Ranchi

Mr. Debasis Mohapatra,

Adcll. Jucll. Commissioner, Ranchi

Dishict & Additional Sessions Judge,

Ciriclih

By order of the Court/-
Sd/-( Manoi Prasad)

Regishar General

Memo. No. )A16 /Apott Dated Ranchi, the 8Ih ril, 2025t)

Copy forwarded to the Principal Secretary to the Government, Department of personnel,

ndministrative Reforms & Rajbhasha, Jharkhand, Ranchi / the Principal S€cretary, Law (Juclicial) Department,
Government of Jharkhand, Ranchi / the Accountant General (A&E), Jharkhancl, Dorancla, Ranchi / All the,

Principal District & Sessions Judges of Jharkhand includirrg the Judicial Conrmissioner, Ranchi alcl the officcr.s
concerned for information and needful/the Central Project Co-ordinator, e-Courts proiect, High Court of
llrarkhand, Ranchi with a request to take necessary steps for uploading in the official website of this Court.

(The representation of Mr. Tarun Kumar, District & Additional Sessions Judge, Chaibasa & Mr.Vishal srivastava, Addl. Judl. commissioner-cum-spl. Judge cBI (AHD s.rm;, iur,.ii are allowed andaccordingly they are not entitled to get transfer allowance including iisturbanceT ai"ptu.urn"nt 
"lowance).

Regishar eral

tl lv)-

34.

36.

,-4



IIICH COURT OF II{ARKHAND, ITANCTII
NOTIFICATION

THE 8rr, April, 2025

po.l\ 9 a : The services of the Officers named in Column No. 2 of the table given below

are recalled from the State Government and on their repatriation to the parent deparhnent,

they are transferred and posted as menhoned in Column No.3:-

Sl.No. Name of the Officers with designation and
present pla(e of posting

New place of posting as

1 2 3

01 Mr. Avinash Kumar Dubcy,

Jt. Sct n'ta ry< u nr-Add. L.R., L,aw (J) Deptt.,
Ranr hi

Distri(l & Additional &'ssions Judgt',
Madhupur (Deoghar)

02. Mr. Nmrai Kunrar,

Addl. Log,al Renrombrant-er, Law (J) Department,
Rant hi

Disl.ri(t & Addil.ional Scssions Judgt', Bcrnro

at T(.nul,ihat (Bokaro)

03 Mr. Mukuk'slr Chandra Narain,
OSD (udn ial) to H.E. thc Covornor, Rarrchi

District &
Dcoghar.

Additional St'ssiorrs Jud1l',

04. Mr. SurcndraNath Mislrra,
Additional Principal .Jud8(', Additional Family
Court, Dhanhad

Distrid &
Dumka

Additional Scssions Judlit',

05 Ivlrs. Sanioctn Snvasl.dva,

Additional Prin(ipal Judgc, Additional Family
Court, Ran(-hi

Distrit-t & Additional I'sstrns Judge,
Ha:aribagh

By order of the Court
Sd/-( Manoi Prasad)

Registrar Ceneral

l\f cmo. No. \a1X /Aontt. Dated Ranchi. the 8'h Aoril,2025

Copy forwarded to the Principal Secretary to the Government, Department of Personnel,

Administrative Reforms & Rajbhasha, Jharkhand, Ranchi / the Principal Secretary, Law (]ucticial)

Department, Government of Jharkhand, Ranchi / the Accountant General (A&E), Jharkhand,

Doranda, Ranchi / the concerned Principal Dishict & Sessions Judge and the officers concerned

for information and needful / the Central Project Coordinator, e-Court Project, High Court of

Jharkhand, Ranchi for uploading the above notification on the official website of the High Court

of fharkhand.

eneralRegistra

q\"'f-



TI{E, OS'h APRIL, 2025

No. 'l 9, /A: Mr. Dharmenclra Kumar Singh, Dist. & Adclitional Sessions Judge, Dumka (Under

Order of Transfer to Hazaribagh as District & Aclditional Sessions Judge) is hereby posted as

Disrrict & Aclditional Sessions Judge-cum-Special Judge, Land Acquisition cases at Hazaribagh for

deciding cases under Section 18 of the Land Acquisition Act, 1894 pertaining to Railway

Development Proiect ancl widening/expansion of National Highway Project of the local limits of

Hazaribagh District.

By ordel of the Court
Sd,/- Manoi Prasad

Registrar Gencral

t61{Merno. Nr-1, /Apptt. Dated Ranchi, thc 08rhA pril,2025

Copy forwarclc'd to tl-re Plincipal Secretary to the Governmellt, Depal tnlent of Persorrrrc'I,

Admlristrafive Refot'ms &Rajbhasha, Jharkhancl, Ranchi / the Plincipal Secretary, Law (Juciicial)

Departmeut, Governntent of Jharkhancl, Ranchi / the Accountant General (A&E), Jharkhanit,

Dorancla, Ranchi / the Principal District & Sessions Judge, Dumka & Hazaribagh/the Officer'

concerned, for informatiolr antl needful and the Central Project Co-orc-linator, e-Courts Project,

High Court of lharkhancl, Ranchi with a reqlrest to take necessary steps for uploading irr the

official website' of this Court.

Rc.gistrar

\rf

IIICH COUIIT OF IHARKHAND, RANCHI
NOTIFICATION



HIGII COUI{TOI] I I IARK I{AND, ItANCHI

OT IJIC II N

.TTIE oSri
f.fo. l2l e : The services of Mr. Chauclhary Ahsan Moiz,
Kharsawan are placed at the clisposal of Hon,ble the Chief
appointment as Secretary, High Court Legal Services Comnt
8 A of the Legal Services Authority Act, 1987.

Dish'ict & Additional Sessions Judge, Seraikella-
,ustice, High Court of Jharkhand, Ranchi, for his
ittee, Ranchi in ternts of Sub_Section (3) of Section

By order of the Court

l(rg
Sd/-Manoi prasad

Regishar Ceneral
i\{ o.N tt.

ilnc e

Copy forwarded iJ fhe Principal secretary to the Government, Department of personnel,
Adnrinistrative Reforms & Rajbhasha, Jharkhancr, Ranchi / the principar secretary, Law (Judiciar)Department' Government of Jharkhancr, Ranchi / the Accountant General (A&E), Jharkhancl, Ranchi /theJudicial Commissioner' Ranchi/the Principal Dishict & sessions Jucrge, seraikelra-Kharsawan/ the Members€cretary' IHAtsA/ secretary, High Court Legar Services committee, Ranchi/o/o the RegistrarGenerar/o/o rhe Regishar (Admn.)/ o/o the Regishar (Estb.)/o/o the Member secretary, scMs/o/o theCenhal project Co_ordinator, e_Courts project (for uploacling the same on the website) ........High Court ofJharkhand, Ranchi and the officer concerned for information ancl needful .

Registaar al

vlq\"{



.I'HE D,
Ir
Aoril- .)rlrq

rtro lS2a : The services of Mr. sanjay Kumar No. 2, District & Additional sessions ludge, Khunh are placecl
at the disPosal of Hon'ble the Chief Justice, High court of Jharkhancl, Ranchi, for his appointment as central
Proiect Co-ordinator, e-Courts project, High Court of Jharkhand, Ranchi.

By order of the Court

/6 8o

Sd/-Manoi Prasad

Registrar General

Memo. No. ptt. Dated llanchi the 0
A
April. 2025

Copy forwarded to the principar secretary to the Government, Department of personner,
Administrative Reforms & Rajbhasha, Jharkhand, Ranchi / the principar secretary, law (Jucricial)
Department, Governnrent of Jharkhand, Ranchi / the Accountant General (A&E), Jharkhand, Ranchi /the
Director I/c, Judiciar Academy fharkhand, Ranchi/the principal District & Sessions Judge, Khunti/o/o the
Regishar General/o/o the Registrar (Aclmn.)/ o/o the Regisrrar (Estb.)/o/o the Member secrerary,
sCMS/o/o the central Project Co-ordinator, e-courts Project (for uploacring the same on the website)
''''''''High Court ofJharkhand, Ranchi and the officer concerned for information and needfur .

Regrs AI

tttd

HIGFI COURT OF IHARKHAND, I{ANCHT

NOTIFICATION


